Krishnaa Energy PAs

EORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Pracess)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
KRISHNAA ENERGY PRIVATE LIMITED

1. | Name of Corporate Deblor KRISHNAA ENERGY PRIVATE LIMITED

2_ | Date of incorporalion of Corporale Deblor | 05,02 2008

Authority under which the Corporale

3. | Deblor is Incorporated / Registered  [ReGislrar of Companies - Chennal

Corporate Identty Number / Limiled Liahiity :
4 Identty Number of Carporale Detlor CIN U40109Th2008PTC086318

5 Address ol the registerec office and [P-69, SIDCO |ndustnal Estate
* | principal office (il any) of Corporate Debtor |Thiumudivakkam Chennal Tami hadu 600044
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Dale of closure of Insalvency
6. Resolution Process 05.01.2022

6ln January 2022order received on

Liqudation Cemmencement Date of
7.1.2022 v de order No |A/8B0 (CHE)

* | Corporate Deblor
12021 in IBA/1075 /2018 ¢t 06.01 2022
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Mame anc Registration Number of the B. Ramana Kumar
* | Insclvency Profess ora acting as Liquidalor| Regn No: IBBI/IPA-D01AP-PO0ES7/
2017-2018/11140
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B Ramana Kumar, | Floor (Rear), 51A (14),
CrRanga Road, Mylapore Chennai - 600004
Emal ramanakumar@aovopaniegal.com

Address and e-mail of the Liquidalor,
" | as registered with the Board

B. Ramana Kumar,
Address and e-mai lo be used Advocale & Insalvency Professicnal

for cemrespendence wih tha liquidater || Flocr, [Rear), 51A(14), Dr Ranga Road,
10. Mylapera, Chennai - 00004

Email: ramanakumar@ovepaxlegal com
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11.| Last date for submiss on of cams 05.02.2022
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Email: ramanakumar@ovapaxlegal.cam
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Natice is hereby given that the National Campany Law Tribunal Chennal Bench
has ordered the commancement of liquidation of lhe
M/s. KRISHNAA ENERGY PRIVATE LIMITED on 6th January 2022 which is
the date of passing of orderaf liguidalion under section 33 of the Code.
The stakeholders of Mis.KRISHNAA ENERGY PRIVATE LIMITED are hereby
called upon fo submit their claims with proof on or before Sth February 2022
whichis the date falling thirty days from the liguidation commencement date, o
Ihe lquidator at the address mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means
only. All other creditars may submil the claims with the proof in person, by post or
by electronic means.
Submission of false or misleading proof of claims shall atirac panalties.
Date: 08.01.2022 Name and Signature of the Liquidator
Place: Chennai B.RAMANA KUMAR
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